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jeeps and trucks from the manufac- (b) if so, whether any enquiry has 
turers in connecion with maintenance been conducted into this death; and 
work and for the sinking of tubewells 
in drought affected areas of that State. (c) if so, the rooult thereof? 

(b) This Department has alread~~ 
requested the concerned manufactu-
rers including MIs. Ashok Leyland 
Ltd., MIs. Mahindra & Mahindra -Ltd. 
and MIs. Premier Automobiles Ltd. 
to, release Hie vehicles, On a priority 
basis in accordance with the require-
ments of the State Government. 
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Probe into Electrocution of a convict 
in Tihar Jail 

SOB3. SHRIMATI KISHORI SINHA: 
Will the Minister lof HOME AFFAIRS 
be pleased to state: 

(a) whether a 35-year old convict 
was electt'ocuted in Tihar Jail on June 
26, 1980; 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRL\. M_~KWANA): 

(a) to (c). The Delhi Administra-
tion have reported that the convict, 
Shri Kri~'1an, agr-d 2~ vears, who'ilvas 
working in the Jail Hospital died on 
26-6-1980 as a result of an accidental 
electrocution due to leakage of elec-
trict current. Th~ Adminls!ration 
have ordered a magisterial enquiry 
into the incident. Besid2S a case un-
der Section 304A IPC has also been 
registered and the? same is under in-
vestigation - by the police. Report of 
the magisterial enquinr is al~o llwait-
ed. 

AlternatiVe to Uranium 

6084. SHRI P. RAJAGOPAL 
NAIDU: Will the PRIME MINISTER 
be pleased to state; 

(a) whether We are getting uranium 
in our country; and 

(b) whether there is any alternative 
to Uranium? 

THE PRIME MINISTER 
MA TI INDIR~A GANDID): 

(SHRI-
(a) Yes, 

Sir. 

(b) No, Sir. 

Cement allotted to Karnataka state 

6085. SHRI T. R. 
Will the Minister of 
pleased to state: 

SHAMANNA: 
INDUSTRY be 

(a) quantity of cement (in tonnes) 
allotted to Karnataka State during 
the last 5 years; 

(b) quantity of cement (in tonnes) 
actually supplied during the above 
period; 

(c) quantity Of cement asked by 
the State Government to meet the 
demand; and 




